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MR. SPEAKER: This is Question
Hour where we are expected to elicit
some information, Mr. Gupta's alle-
gation naturally brought a retort.
Now your allegation will again
bring some noise. I think both the
allegations Mr. Gupta’s allegation and
yours—cancel each other, There are
too many insinuations, That means,
there is no more information eces-
sary and only charging and counter-
charging remain, On Bharat Sewak
Samaj, 50 people want to put ques-
tions. I will safely go to the next
question. Mr, Sinha,

SHRI S. M. BANERJEE: Sir, the
hon, Member, Shri Manubhai Pate!l

MR. SPEAKER: No, no. I have al-
ready called the next question,

ISHRI S. M. BANERJEE: Sir, he
has cast an aspersion on the members
of the Publi¢” Accounts Committee.

MR. SPEAKER: Order, order,

SHRI S. M. BANERJEE: Sir, I am
going to move a privilege motion
against him.

Offer by Foreign countries for Import
of Fertilizers

*244. SHRI R. K. SINHA: Will the
Minister ¢f FOOD & AGRICULTURE
be pleased to state:

(a) whether any offers from the
foreign countries for the import of
fertilisers have not been accepted;
and

(b) if so, the reasons for not accep-
ting them?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHIB SHINDE): (a)
No, 8ir,

(b) Does not arise.
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SHRI R. K. SINHA: I understand
that there are gsome African countries
and some countries in South-East
Asia who have requested for import
of fertilisers from India. Fertilisers
from part of the development plans
of some of the Asian countries. By
the help of the Government of India
some of the neighbouring countries
might be benefited.

SHRI ANNASAHIB SHINDE: We
are purchasing fertilisers from various
parts of the world. They are pur-
chased under some credit made avail-
able by various countries, in rome
cases some loan facilities have been
given to us and in certain cases it is
done under barter agreements I do
not know what the hon. Member has
in mind when he refers to some
Asiatic countries,

SHRI R. K. SINHA: I have read in
papers that certain countries are de-
girous of importing fertilisers from
India. There are certain things which
we import from outside countries, but
as a policy of help to neighbouring
countries we do give them to certain
African countries, That is why T have
put this question.

SHRI ANNASAHIB SHINDE: As
is well known, we ourselves are not
in a position to meet our requirements
and we are importing from other
countries. When our production pro-
gramme goes up, later on we may be
in a position to help some countries.
But at the moment I do not think
any substantial assistance by way of
supply of fertiliser to other countries,
is possible from us.

ot o oW gepr WETRE,
o ¥ @ weEr § fgger faew
fafae & ¥Jg7da ofr vqare fag w
TaTA ? f g0 w0 waf w1 wfzareae
2w v § oW fe o g
o7 WTW 27 SfrATEUT IA% wTwr
Ny gwr PWHawaia
TR YA NT ereT 7 St
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fr wal agi wwvaT g wiewTEo qRT
o oy @ A faft g oad s
I/ ¥ wieamoe Wy W @
g?

SHRI ANNASAHIB SHINDE: The
hon, Member has drawn our attention
to an important point. But may I say
that our approach is the same. That
means, our first priority ig to use our
indigenous production, to give impor-
tance to that. The statement to which
the hon. Member is referring is in
regard to some phosphatic fertilisers
which were not lifted a few months
earlier. Normally between January
and June fertiliser requirement is
always at a lower level because that
is not the season, After the onset of
monsoons for khariff and rabi crops
there is always a bigger demand, and
we are taking care to see that what-
ever gtocks are available in our in-
digenous factorieg they are utilised.
In the case of this particular phos-
phatic Tertiliser, we had originally
planned to jmport about 38,30,000
tonnes. But taking into consideration
our indigenous production that is
coming up we have reduced our actual
import programme to 1.3 lakh tonnes
and from January onwards we have
not placed any orderg for imports.

st e ey : o wErRT,
Tz fFaT ®Y T I St ey
FEO ¢ WA FH SFraT IEO A™X
¢ fafreeT agg w Aew & 5 wm
MR e ffam & fag e oW
g . fawdt @ g Saw aa &
TR ¥ W &dEET | a1 e &
q Bt afafes @w § fe ST &
wr wE fRem A A, o9 @
g 9T o i g @1 w7 @
g 70 &Y, 9 HA g ?

SHRI ANNASAHIB SHINDE:
May 1 assure the hon. Member that
for the first time in our country a
situation has come up wherein we are
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in a very comfortable position to
meet all the requirements of fertilisers
of various types, whether they are
nitrogenous, phosphatic or potash, As
far as this is concerned there is no
problem, In regard to the prices, it is
true that the present level of prices
in our country is comparatively high,
but unless we develop the indigenous
production on a very big scale, by
employing modern technology, it will
not be possible to solve the problem.
This point was explained on a pre-
vious occasion by the hon. Minister
for Petroleum and Chemicals.

SHRI D. N, PATODIA: In view of
the considerable fall in world prices
for urea and ammonia phosphate, may
I know what was the average price
of purchase of imported fertilisers in
the recent months, compared to that
what was the price of the Indian pro-
duct and at what price we are market-
ing it to the farmers? Secondly, may
1 know whether the import of fertili-
sers is now being negotiated oun the
basjs of inviting global tenders or i8
being done by negotiations?

SHRI ANNASAHIB SHINDE: It is
truc that there has been a world-wide
fall in the price of fertilisers and we
naturally got advantage of it. For
instance, last year we purchased am-
monium sulphate at the rate of $30
a tonne and this year we could secure
some quantities at the rate of $20 a
tonne. The range varies. In the case
of urea too prices have come down
from $85 to $75. The purchases are
from different countries and natural-
ly the prices differ from country to
country.

In the USA and Canada the tender
system is in vogue. In other countries
we negotiate but there is a ceiling
prescribed; beyond a particular level
we do not purchase from particular
countries. For the East Europcan
countries, the rupee payment area, we
have a ceiling prescribed now, But
the world level of prices is always
taken into consideration while making
purchases.
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SHRI D. N. PATODIA: What was
the cost of production in Indla and
the price at which it is being market-
ed to farmers?

SHRI ANNASAHIB SHINDE: Ade-
quate notice will be required to ans-
wer this question.

SHRI D. N. PATODIA: Sir, there
wasg a mistake. This question should
have been sent to the Ministry of
Supply; instead it has been sent to
this Ministry.

ot 7y formd ;g g & At &
o TET @ g & AN ST &
AR E & 99T & AR F Wy 7€y Femfar
g1

ot T wx aat : & A= wgEw o
AT AEaT § FF 31 9T, 1968 T
FHeATEoR  FTURTA A wfedm-
I AN bF-ft § Aadw et d,
Ied =& ¥ fefaes FOfedew &
qE TF AT T "fww F7 71 wleqzar
I F 9 I {997 & AW AT TETE,
T fFad FARET § quT 99T ag
fret & ? 3 a7 oY & a we S
famers k& a7 79 frmerE wE & 7

SHRI ANNASAHIB SHINDE: This
question will have to go to the Minis-
try of Petroleum and Chemicals,

SHRI E. K. NAYANAR: Is it a fact
that at present in the USA nearly 1
million tonnes of fertilisers are lying-
unsold and the fertiliser producers
there want to dump it in India? May
I also know whether in spite of sharp
protests from the Fertiliser Corrora-
tion of India the work of the expansion
of the Trombay fertiliser plant has
been given to American contractors?

SHRI ANNASAHIB SHINDE: I am
concerned with the first part of the
question only. May 1 tell the hon.
Member that this impression that large
stocks of fertilisers are lying unutilised
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is totally incorrect; in fact, we should
be happy and I would like the House
to appreciate the fact, because in the
old days the complaint was that we
were not in a position to make ferti-
lisers uvailable to the farmers in
time . .. (Interruption).

SHRI INDRAJIT GUPTA: You have
net understood the question. He talked
of stacks lying in USA, not here.

SHRI ANNASAHIB SHINDE: We
are not concerned with stocks in USA,;
we are concerned with our own pur-
chases.

SHRI E K. NAYANAR: They want
to dump it in India.

SHRI ANNASAHIB SHINDE: What-
ever might be the intention of other
countries, as far as we are concerned,
we decide our policy by taking our
interest, requirement etc. into conside-
ration. We are taking care to see
that our requirements are fully met
and the seasonal availability is there.

st Tqirefey st @ W
o wfzemeae gq arge & wma &,
IAFT 60 VA gHOET A wET 2,
a1 FAFT 50 SfATA FH AWOEA
HETSIT & AT TEAT §, AHLE Igr
¥ 49 wfAw ey a fed &, forad
FOU GAOET  W@WE AR WA
TEAT AT & | THE qETEH A AT
T ®qE AT 24T §, Wi agt &
wgrl &7 ferran v & e frafa ¥
HTT FTTTA wT A W AR S §

SHR! ANNASAHIB SHINDE: We
are purchasing from Japan too.

SHRIMATI TARKESHWARI SINHA:
The (iovernment of India sent some
representatives to Japan and other
countries for arranging long-term
import of fertilisers but we had occas-
sion to visit two or three fertiliser
factories and we were told that large
amount of stock had been piling up
there. How does Government recon-
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cile the situation? On the one hand,
there is a shortage of fertilisers in the
country and, on the other, the distribu-
ticn is nct so efficiently organised with
the result that at some places there is
an accumulation of stocks in the fer-
tiliser factories when in other parts
of the country there is a serious dearth
of fertilisers even for supplying the
needs of farmers. What does Govern-
ment propose to do to meet the situa-
tion?

SHRI ANNASAHIB SHINDE: At
the moment, as I explained, in all
parts of the country, supplies are very
satisfactory. Availability is there.
We have assured the State Govern-
ments that if in any part of the coun-
try there is any shotfall in supply, we
are prepared to supply. There has
been no complaint from any State
Government about short supply. May
I assure the hon. lady

SHRI SHIVAJIRAO S. DESH-
MUKH: There may not be complaints
from State Governments. But the
question is whether there are com-
plaints from the farmers.

MR. SPEAKER: 1 am sure Mrs.
Tarkeshwari Sinha has capacity to
understand whether she has had the
answer or not.

it mey o : sremer wghew, o
1 ofr FErd A famraedy @AY 20

SHRI ANNASAHIB SHINDE:
About the availability, there should be
no problem, About some of the
stocks lying in some factories, I have
already met that point. As far as
nitrogenous fertiliser and othe, ferti-
liser is concerned, there is no prob-
lem. There was some problem in
regard to phosphatic fertiliser. But
January to June ig not the period in
our country when fertiliser demand
is there. So, the stocks accumulated
during that perlod. We are trying
to see that the stocks are lifted during
the kharif and rabi seasons. We have

AUGUST 1, 1968

Oral Answers 3246
also indicated to factorles which have
some difficulties that we are prepared
to see that their off-take is coordi-
nated and some of the State Govern-
ments are coming forward to accept
that fertiliser.

CIELECE LI FIE G
a1 g8 & f fFay sroeml ¥ wfe-
T FHTT 927 &, IqET FqATH A
faar g ?

MR. SPEAKER: Order, order. Shri.
O. P. Tyagi.

=t WY T AT T Ag e &
& B8 T a9 G F FIOT qATH WY
AT F PN A w1 G &, fra
F AT FT QO IW AG e & o
qF A9 & A9 @ F 9 o @
I A @ E | ws & frd g A
FY FewT fram o are £ 3T e
TN T Y L ¥ wER ¥
STAT AT fF w@r AT A ¥
ITHT T T4 A T KT QL F SR FT
qifrm @M IaEt gatad & arfe
g T FT TN FT AF !

SHRI ANNASAHIB SHINDE: As
far as subsidy is concerned, it is not
possible for the Government. The
resources position does not allow the
subsidy on a big scale. , In the initial
period, when the demand was not
there, some subsidy element was pro-
vided so that fertiliser can become
popular with the farmers. Now there
is so much demand that it is not con-
sidered necessary. Fertilisers have
become popular. As I have already
mentioned, this question of subsidy
depends on the availability of resour-
ces. As T was saying, we are anxious
to see that fertilisers are available at
reasonable price to the farmers. Buat
this point has been repeatedly ex-
plained by the Minister of Petroleum"
and Chemicdls that unless we employ
new technology and’ large-scale pro< -
duction, there i$ no short-cut’ soluﬁot
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to the problem. At the moment, the
prices which are being given to the
farmers are so remunerative that I
do not think the farmers are not in a
position to purchase the fertiliser.

oY agrew fag W o ssaw
agrw, € qemt ¥ wff gow @
et § 1 ¥ A S T e T AR
aETET FTI WEA gt e
frr #7 v W &R F@ & @1
TETE 3 ST & | AT WTEE FT A E,
fFr g ww T @ F 1| I FER
¥ w€m, A w2 5 oag ar SART
FEAREY TE & | AT A OF A
Tt Y dETw FT qX AT G F,
Fifs a8 wmaar qff JEAT & wT
et @ ®NA%= & afw, 39 aw
T FIE TN AG &, TTET FY 0F &N
& e gwd dver @, AT 9 A
TR § TR AW BRER JE—
% fo¥ o oF Afa qard @ 5 9
dazfegt frft Fremaroe § Ja qrey
% 3AR AR T F A7 @g g
79 AT TATSIA 3T T W 3H AifF
F WA W HeW EET TRt @
R T g9 F A7 faw @y an
T ag Afq g "I A vrE & F,
T IA AW FT WA FA fagqr Amam
faa gaw g w3 § AW w
ST G TG FAT & 7

SHRI ANNASAHIE SHINDE: This
question may be put to the Minister
of Petroleum and Chemicals.

SHRI INDER J. MALHOTRA: May
1 know whether the Minister is
aware of the fact that there
has been a constant complaint
that in some parts of the coun-
try fertiliser is being sold in
black-market? 1 wouly like to know
what .steps Government took "in the
past ‘to cheek this illegal transaction
for which the farmer has to pay a
price higher than the-one fixed by the
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Government, and if such a situation
arises in future, what steps Govern-
ment will have to prevent it,

SHRI ANNASAHIB SHINDE: We
have well-coordinated distribution
arrangements now. The State Gov-
ernments . . . (Interruptions).

SHRI INDER J. MALHOTRA: I
want to know what specific steps Gov-
ernment took. I do not want a gene-
ral reply.

SHRI ANNASAHIB SHINDE: We
make allotments to the State Govern-
ments and it is entirely the responsi-
bility of the State Governments how
to distribute.

SHRI P. RAMAMURTI: He said,
they have well-coordinated arrange-
ments. For black-marketing?

SHRI ANNASAHIB SHINDE: If
the contention is that there is black-
marketing now in fertiliser, I do not
think that it is justified. If he can
bring specific instances t0 my notice,
I will look into them. The allega-
tion that there is black-marketing
now in fertiliser is bascless.

SHRI BAL RAJ MADHOK: To an
carlier question by Mr. Patodia, the
lun. Minister replied that, instead of
glcbal tenders. they got tenders for
supply of fertilisers from Canada and
Australia, and that they directly nego-
tiate with East-European countries. I
want to know whether the price that
vcu pay for fertiliser purchases in
Carida and U.S.A., together with the
freight that you have to pay on it is
cheaper or the price at which you pur-
ciuse fertiliser from East European
countries is cheaper. Which is chea-
per?  Are there ng other countries
avzlisble from which we can have fer-
fii1ser even at cheaper rates and which
are pearer to India and for which we
have {c pay lesg freight?

THE MINISTER OF WORKS, HOU-
SING AND SUPPLY (8BHRI JABAN-
NATM RAO): With your permission, I
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wouid say that purchases are made
from the United States and Canada
with aid

SHRI INDER J. MALHOTRA: How
does he come in?

MR. SPEAKER: Is the hon. Minister
of “Vorks, Housing and Supply ready
to answer all the questions because
demands will come later on? If he is
answering now, he must be prepared
to answer all the questions.

SHRI INDER J. MALHOTRA: The
Ministry of Petroleum and Chemicals
rroduces, the Ministry of Food &
Agriculture allots, the State Govern-
ments distribute, the Minister of
Works, Housing and Supply purcha-
ses. So, fertiliser is being made a
football.

AN HON. MEMBER: What is hap-
rening?

MR. SPEAKER: What is happening,
none of us know.

ot dw Ty : A T eMagT
W S F qedt 7 IqT A IAT
T ITfRT 4T |

SHR1 S. K. TAPURIAH: If you
allow now, in future also when such
situations arise will you call upon the
other Minister to reply?

MR. SPEAKER: He is making it a
convention

SHR1 JAGANNATH RAO: 1 said,
‘with your permission’. Only if you
permit me, will I answer.

MR. SPEAKER: He can just help
the other Minister.

SHRI ANNASAHIB SHINDE: Be-
fore I go to the merits of the question,
1 would like to say this. When this
nuestion was addressed to our Minis-
try, we requested your Secretariat to
see that thig question wag transferred
to the Ministry of Works, Housing and
Sulpiy because purchases are made by
that Ministry. But it was too late and
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the Secretariat thought that it might
not be possible ty transfer, I say this
because the House should know the
rocition.

In regard to purchases, we purchase
some fertilisers even by issuing global
tenders. About United States and
Canaca, as I have already explained,
we issued tenders there also. But it
is nol incumbent on us that we must
necessarily accept all tenders. We
examine the level of prices jn various
paris of the world and in the United
States and Canada, and if it is advan-
tageous to us, then we commit our-
selves for purchases.

As far as comparative prices are con-
cerned, I will require notice.

SHRI ANNASAHIB SHINDE: I will
want to know which is cheaper. We
are concerned with India. I want
to know whether India has to pay
for rurchases from USA and Canada
or for purchases from East European
ccuntries,

SHhI ANNASAHIB SHINDE: I will
require notice for that.

st ofa o wmE A @
TET g ?

SHh] F. GOPALAN: May I know
whether it is a fact that it is because
of the nautre of the loans or credits
that we are getting from certain coun-
trics like the USA and the World Bank,
that s, in the form of tied loans or
ctedits, that we are compelled to im-
rort fertilisers at higher prices than
what prevail in the internationa] mar-
ket?

SHh! ANNASAHIB SHINDE: No-
body can compel us to import fertili-
ses. Because we need it, we are try-
irg to find out sources of supply from
various parts of the world, and our
purchases are not confined to any one
couniry. We purchase from all coun-
tries; we purchase from Japan, Fast
Furopean countries, West Europe,
America and Canada,
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SHRI P. RAMAMURTI: May I make
one submission? After all, we are
interested in getting answerg to our
questions and in getting informatioa,
Government are collectively responsi-
ble. Therefore, it must be possible for
any Minister when he is dealing with
a particular question, even though the
guestion is not addressed to him ori-
ginaily, if he is present, and if he is
rrepared to answer, to answer it in the
House, and we must have that
That is what T would submit.

MK. SPEAKER: I have absolutely
no cbjection. But on the next occa-
sion when the hon. Member demands
and the hon. Minister is not in a posi-
tion to answer, there should be no ob-

Yection to it.

SHRI F. RAMAMURTI: If he is pre-
pared to answer the question, then in
that case, we may get the answer.

MR. SPEAKER: 1 have absolutely
no objection. I agree that Government
are collectively responsible, but next
iin.e, the hon. Member should not say
‘No, 1 do not want this Minister to
answer, but I want some other Minis-
ter io answer’.

SKR1I P. RAMAMURTI: I do not
want o take any Minister by surprise.

MR. SPEAKER: 1 agree with the
hon. Member t hat Govrenment are
eollectively responsible. But on the
next occasion, if the hon. Minister
says that he is not in a position to
answer, then hon. Members ghould not
demand that he should answer.

SHRI BAL RAJ MADHOK: In this
case, the hon. Minister was good
enough to get up and answer but you
had stcpped him.

SHRI JAGANNATH RAO: We shall
follow it next time.

ShRI R. K. AMIN: Government
have appointed an  Agricultural
Prices Commission to fix the prices
of agricultural commnodittes with a
view to stabilising the prices, but
there is no commission to fix the
prices of the inputs of the farmers
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and there is no co-ordinatiox
between the prices of the agricultural
commodities and the prices of the
inputs. Are Government thinking of
instituting any commission to stabilise
the rrices of the inputs of the farmers
and to effect coordination between the
prices of the outputs as well ag the
inputs with a view to obtain some
parity between the two?

SHEI ANNASAHIB SHINDE: This
is 1ar beyond the purview of the main
qucstion.

SHKI BAL RAJ MADHOK: The hon.
Mirijster was prepared to answer my
question earlier. If I write to you
or if I write to him, I hope he can
answer this question later.

MR. SPEAKER: I have absolutely
no objection.

Si/,RT BAL RAJ MADHOK: Does the
Fon. Minister agree?

SHR1 JAGANNATH RAO: Yes, he
may write to me and I shal] reply.

SHRI R. K. AMIN: Why is he avoid-
ing my question? My question has not
thcen answered.

MR. SPEAKER: Next question.

Development Scheme
for Orissa

Special Areg

*246. SHRI A. DIPA: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state:

(a) whether it is a fact that many
representations have been made to the
Central Government by the Govern-
ment of Orissa for the financial assis-
tance for specia] area development
scheme for Phulbani, Bolangir and
Kalahandi Districts in that State;

(b) whether it is alsp a fact that
Central Government have not taken
any decision in that regard, and





